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 12.08  brs.  Central  Silk  Board,  Ban-
 PAPERS  LAID  ON  THE  TABLE  galore,  for  the  year  1983-

 84  together  with  Audit
 [English]  Report  thereon,  under

 Annual  Report  of  the  Coal  Mines
 Provident  Fund  Organisation,  1983-84
 and  statement  showing  reasons  for  delay
 in  laying  the  papers.

 THE  MINISTER  OF  STEEL,
 MINES  AND  COAL  (SHRI  VASANT

 SATHE)  :  I  beg  to  lay  on  the  Table—

 (1)  A-copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Coal  Mines  Provident
 Fund  Organisation  for  the
 year  1983.84  along  with
 Audited  Accounts,

 (2)  Astatement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers
 mentioned  at  (1)  above,
 [Placed  in  Library.  See  No.
 LT—1161/85]

 Statement  re  :  Textile  Policy
 Annual  Report,  Annual  Accounts  and

 Review  of  the  Central  Silk  Board
 for  the  year  1983-84  and  statement

 showing  reasons  for  delay  in  laying
 the  papers

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SUPPLY  AND
 TEXTILES  (SHRI  CHANDRA  SHE.-
 KHAR  SINGH)  :  ।  beg  to  lay  on  the
 Table—

 (1)  A  statement  (Hindi  dnd  English
 versions)  on  the  Textile  Policy,
 [Placed  in  Library,  See  No.  LT-

 1162/85)

 (2)  (i)  A  copy  of  the  Annual
 Report  (Hindi  and  English
 versions)  of  the  Central
 Silk  Board,  Bangalore,  for
 the  year  1983-84,  under
 sectior,  12-A  of  the  Cen-
 tral  Silk  Board  Act,
 1984,

 (ii)  A  copy  of  the  Annual
 Accounts  (Hindi  and  Eng-
 lish  versions)  of  the

 sub-section  (4)  of  section
 12  of  the  Central  Silk
 Board  Act,  1984,

 (iii)  A’  copy  of  the  Review
 (Hiodi  and  English  ver-
 sions)  by  the  Government
 on  the  working  of  the
 Central  Silk  Board,  Ban-
 galore,  for  the  year  1983.
 84,

 (3)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  Papers  men-
 tioned  at  (2)  above.

 [Placed  in  Library.  See  No.  LT-1163/
 85.1]

 Report  of  the  Comptroller  and  Auditor
 General  of  India,  1983-84—Union
 Government  Railways)  under  Article
 151(1)  of  the  Constitution.  Report  on
 the  working  of  the  various  Banks  such
 as  Panjab  National  Bank,  Synidcate

 Bank  etc.  etc.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  FINANCE  (SHRI
 JANARDHANA  POOJARY)  :  I  beg  to
 lay  on  the  Table—

 (1)  A  copy  of  the  Report  (Hindi
 and  English  versions)  of  the
 Comptroller  and  Auditor  Gene-
 ral  of  India  for  the  year  1983-
 84—  Union  Government  (Rail-
 ways)  under  article  151.0  (1)  of
 the  Constitution,

 [Placed  in  Library,  See  No.LT-
 1164/85]

 (2)  A  copy  of  the  Appropriation
 Accounis,  Railways,  for  the
 year  1983-84,  Part  I--Review
 (Hindi  and  English  versions),
 [Placed  in  Library,  See  No.
 LT—1165/85.]

 (3)  A  copy  of  the  Appropriation _
 Accounts,  Railways,  for  the



 Ssh

 4)

 (5)

 Papers  Laid  on

 year  1983-84—Part  I1—Detail-
 ed  Appropriation  Accounts
 (Hindi  and  English  versions),
 [Placed  in  Library.  See  No.  LT

 1166/85)

 A  copy  of  the  Block  Accounts
 {including  Capital  Statements
 comprising  the  Loan  Accounts),
 Balance  Sheets  and  Profit  and
 Loss  Accounts,  Railways,  for
 the  year  1983-84  (Hindi  and

 English  versions).

 [Placed  in  Library.  See  No.

 LT-1167/85]
 A  copy  each  of  the  following
 Reports  (Hindi  and  English
 versions)  under  sub-section  (8)
 of  section  10  of  the  Banking
 Companies  (Acquisition  and
 Transfer  of  Undertakings)  Act,
 1970 —

 (i)  Report  on  the  working
 and  activities  of  the
 Central  Bank  of  India  for
 the  year  ended  the  3151

 December,  1984  along  with
 the  Accounts  and  _  the
 Auditor’s  Report  there-
 on.

 {Placed  in  Library.  Sce
 No,  LT-1168/85]

 (ii)  Report  on  the  working  and
 activities  of  the  Bank  of
 India  for  the  year  ended
 the  31  December,  1984

 along  with  the  Accounts
 and  the  Auditor’s  Report
 thereon.

 [Placed  in  Library.  See
 No  LT-1169/85]

 (iii)  Report  on  the  working
 and  activities  of  the  Pun-

 jab  National  Bank  for  the

 year  ended  the  3ist
 December,  1984.0  along
 with  the  Accounts  and  the
 Auditor’s  Report  thereon.

 [Placed  in  Library.  See
 No.  1170/85]

 (iv)  Report  on  the  working
 and  activities  of  the  Bank

 SRAVANA  4,  1907  (SAKA)

 (४)

 (vi)
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 (ix)
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 of  Baroda  for  the  year
 ended  the  31st  December,
 1984  along  with  the  Acco-
 unts  and  the  Auditor’s
 Report  thereon.
 {Placed  in  Liberary,  See
 No.  1171/85)

 Report  on  the  working
 and  activities  of  the  Unit-
 ed  Commercial  Bank  for
 the  year  ended  the  3151
 December,  1984.0  along
 with  the  Accounts  and
 the  Auditor’s  Report  there-
 on,
 [Placed  in  Library,  See
 No,  1172/85]

 Report  on  the  working
 and  activities  of  Canara
 Bank  for  the  year  ended
 the  3151  December,  1984
 along  with  the  Accounts
 and  the  Auditor’s  Report
 thereon,
 [Placed  in  Library,  See
 No,  1173/85]

 Report  on  the  working
 and  activities  of  United
 Bank  of  India  for  the
 year  cnded  the  3lst  Dece-
 mber,  1984  along  with  the
 Accounts  and  the  Audt-
 tor’s  Report  thereon.

 [Placed  in  Library.  See
 No.  LT-1174-85]

 Report  on  the  working
 and  activities  of  Dena
 Bank  for  the  year  ended
 the  3ist  December,  1984
 along  with  Accounts  and
 the  Auditor’s  Report  there-
 on,
 [Placed  in  Library,  See
 No.  LT-1175/85]

 Report  on  the  working
 and  activities  of  the  Syn.
 dicate  Bank  for  the  year
 ended  the  3151  December,
 1984  along  with  the  Acco-
 upts  and  the  Auditor’s
 Report  thereon,
 [Placed  in  Library.  See
 No,  LT-1176/85]
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 (ह)  ..Report,on  the  working
 and  activities  of  the
 Union  Bank  of  India  for
 the  yearended  the  3151
 December,  1984.0  along
 with  the  Accounts  and  the
 Auditor’s  Report  there-
 on,

 [Placed  in  Library,  See

 No.  LT-1177/85]

 (xi)  Report  on  the  working  &
 activities  of  the  Allahabad
 Bank  for  the  year  ended
 the  31st  December,  1984
 along  with  the  Accounts
 and  the  Auditor’s  Report
 thereon,
 [Placed  in  Library.  See
 No,  LT-1178/85]

 (xii)  Report  on  the  working
 and  activities  of  the  Indian
 Bank  for  the  year  ended
 the  31st  December,  1984
 along  with  the  Accounts
 and  the  Auditor’s  Report
 thereon,

 [Placed  in  Library.  Sce
 No.  LT-1179/85]

 (xiit)  Report  on  the  working
 and  activities  of  the
 Bank  of  Maharashtra  for
 the  year  ended  the  31st

 December,  1984.0  along
 with  the  Accounts  and  the
 Auditor’s  Report  thereon,
 [Placed  in  Library,  See

 No,  LT-1180/84]

 (xix),  Report  on  the  working
 and  activities  of  the
 Indian  Overseas  Bank  for

 the  year  ended  the  3151
 December,  1984  along  with
 the  Accounts  and  the

 Auditor’s  Report  thereon.

 [Placed  in  Library,  See

 No,  LT-1181/85]

 (6)  ‘A  copy.  each  of  the  following
 Reports  (Hindi  and  English
 versions)-under  sub-section  (8)
 of  section  10  of  the  Banking
 Companies  (Acquisition  and
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 Tranfer.of  .Undectakiggs)  Act,
 1980.  :-

 (i).  Report  on  the  ,  working

 (ii)

 (iii)

 (vi)

 (v)

 and  activities  of  the
 Andhra  Bank  for  the  year
 ended  the  3lat  December,
 1984  along  with  the  Acco-
 unts  and  the  Auditor's
 Report  enter  thereon,

 [Placed  in  Library.  See
 No,  LT-1182/85]

 Report  on  the  working
 and  activities  of  the  Cor-
 poration  Bank  for  the
 year  ended  the  31st,  Dece-
 mber,  1984  along  with  the
 Accounts  and  the  Auditors
 Report  thereon.

 [Placed  in  Library.  See
 No.  LT-1183/85]

 Report  on  the  working
 and  activities  of  the  New
 Bank  of  India  for  the
 year  ended  the  3151  Dece-
 mber,  1984  along  with
 the  Accounts  and  the
 Auditor’s  Report  thereon.

 [Placed  in  Library.  See
 No.  LT-1184/85]

 Report  on  the  working
 and  activities  of  the
 Oriental  Bank  of  Com-
 merce  for  the  year  ended
 the  31st  December,  1984
 along  with  the  Accounts
 and  the  Auditor’s  Reports
 thereon,

 [Placed  in  Library.  See
 No,  1185/85]

 Report  on  the  working
 and  activities  of  the  Pun-
 jab  ani  Sipd  Bank  for
 the  year  ended  the  3181
 December,  1984.0  along
 with  the  Accounts  and
 the  Auditor’s  Report
 thereon.

 [Placed  -  Library,  See
 Na,  LTr1186/85]
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 :1(viy  JReport  on  the  working
 and  activities  of  the  Vijay
 Bank  for  the  year  ended
 the  3ist  December,  1984

 along  with  ‘the  Accounts
 andi  the  Auditor’s  Report
 thereon.

 [Placed  in  Library,  See
 No.  LT-1187/85]

 (7)  A  copy  each  of  the  Annual

 Reports  (Hindj  and  English
 versions)  of  the  State  Bank  of
 India  and  its  seven  subsidiary
 banks  viz  State  Bank  of  Bika.
 ner  and  Jaipur,  State  Bank  of
 Hyderabad,  State  Bank  of
 Indore,  State  Bank  or  Mysore,
 State  Bank  of  Patiala,  State
 Bank  of  Saurashtra  and  State
 Bank  of  Travancore  for  the
 year  ended  the  3151  December,
 1984  along  with  Accounts  and
 the  Auditor’s  Report’s  thereon.

 [Placed  in  Library,  See  No.

 LT-1188/85]

 Annual  Report  and  Review  on  the

 working  of  the  Tea  Trading  Corporation
 ‘of  ladia  Limited,  Calcutta  for  the  year,
 3982-83  and  ४  Statement  showing  reasons

 for  delay  in  laying  papers  on  the  Table.

 THE  MINISTBR  OF  STATE  IN
 THE  MINISTRY  OF  COMMERCE  &
 SUPPLY  (SHRI  P,  A.  SANGMA):I
 beg  to  lay  on  the  Table—

 (1)  A-copy  each  of  the  following
 papers  (Hindi  and  _  English
 Versions)  under  sub-section  (1)
 of  section  619A  of  the  Compa-
 nies  Act,  1956.0  :

 (i)  Review  by  the  Government  on
 the  working  of  the  Tea  Trading
 Corporation  of  India  Limited,
 Caleutta,  forthe  year  1982-83,

 (ii)  Annual  Report  of  the  Tea
 Trading  Corporation  of  India

 -  Limited’  Calcutta,  for  the  year
 4982-83  along  with  Audited

 Accounts  .and'  the  comments  of
 the  Comptroller  and  Auditor
 General  thereon,

 SRAVANA  4,490?  (SAKA)  Coal  Mines  (Conservation $62
 and  Development ।  .  means

 Bill,  1985  (As  passed  by  Rajya  Sabha

 (2)  A  statement  (Hindi  and  English
 versions)  showing  :resaans  for
 delay  in  Jaying  .  the,  papers
 mentioned  at  (1)  above,

 (Placed  in  Library.  See.  No,  «LT
 1189-85),

 12.09  hrsz

 MESSAGE  FROM  RAJYA  SABHA

 [English]

 SECRETARY-GENERAL  :  Sir,  J
 have  to  report  the  following  message
 received  from  the  Secretary-Gemeral  of
 Rajya  Sabha  :-

 “In  accordance  with  the  ”  0-
 visions  of  rule  111  of  the  Rales
 of  Procedure  and  Conduct  of
 Business  in  the  Rajya  Sabha,
 I  am  directed  to  enclose  a  copy
 of  the  Coal  Mines  (Consesva-
 tion  and  development)  Amend.
 ment  Bill,  1985,  which  has  been
 passed  by  the  Rajya  Sabha  at
 its  sitting  held  on  the  25th
 July,  1985, *ਂ

 COAL  MINES  (CONSERVATION
 AND  DEVELOPMENT)  AMENDMENT

 BILL,  1985.0  (AS  PASSED  BY  RAJYA

 SABHA)

 [English]

 SECRETARY-GENERAL  :  Sir,  I
 lay  on  the  Table  the  Coal  ‘Mines  (Cone
 servation  and  Development)  Amendment
 Bill,  1985,  as  passed  by  Rajya  Sabha.

 (fateryn  ptians)

 [Translation]

 MR.  SPEAKER:  Why  are  ‘you
 wasting  my  time  ?

 (Interruptions)
 SHRI  NARESH  CHANDRA

 CHATURVEDI  : Sir,  at  :  deastdisten  to
 the  complete  -‘news....

 (Interruptions)


